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CENTRAL ADMINISTRATIVE'TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0-A.NO-2505/2002

Wednesday, this the 25th day of September, 2002

Hon'ble Shri Justice V.S.Aggarwal, Chairman
Hon'ble Shri B.N.Som, Vice Chairman (A)

1,. Suresh Kumar s/o Shri Babu
working as Safaiwala under DM0 Rewari

2.. Rarn Kumar s/o Late Shri Jug Lai
working as Safaiwala under DM0 Rewari

Applicant
(By Advocate; Shri M.K.Gaur)

Versus

Union of India through

1_ The General Manager
No i"" t h e r n Ra 3.1 wa y
Baroda House, Hew Delhi

2. Divisional Railway Manager
Nort he rn Ra i1way
Eikaner Division, Bikaner (Raj,.)

.».Respondents

ORDER CORAp

Justice V-S.Aggarwal:-

At the request of applicants' learned counsel, the

application is dismissed as withdrawn.

Vice Chairman (A)

/sunil/

CV-3.Aggarwal)
Chairman


